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(v) Insistence on provision ol 
dunnage to protect flap door 
pilferage in case of wagon 
load consignments of sugar, 
grain, pulses, oilseeds, etc.;

.(vi) Proper marking, addressing 
and labelling to prevent t'ie 
consignment from going as­
tray;

<vii) Use of nuts and bolts for 
rivettmg wagons loaded with 
valuable goods;

x(vtii) Proper maintenance of 
wagons so that incidence of 
sickness of wagons resulting 
in detention and transhipment 
is minimised, and also damage 
by wet and pilferage through 
doors and body-holes is re­
duced;

<ix) Patching of panel-cuts of 
wagons in sick-lines yard? 
and goods sheds to reduce 
the circulation of defective 
wagons;

(x) Special precautions during 
monsoon season to prevent 
damage by wet;

(xi) Proper supervision and care­
ful tallying of packages dur­
ing loading and unloading 
operations;

(xii) Intensified supervision at 
break-of-gauge transhipment 
points and repacking points; 
and

<xiii) Prompt fixation of staff res­
ponsibility.

Representation regarding bulk drug 
Prices

9972. SHRI RATANSINH RAJDA: 
Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI­
ZERS be pleased to state:

fa) the number of representations 
received during the last three years 
since the bulk <jnig prices were de­
clared; how many out of them were

not accepted by Government and ttoua 
resulting in this closure of units; and 
reasons for showing discrimination;

(b) prices of various bulk drugs 
fixed by the Government during the 
last three years, name of the pro­
ducer and basis on which drugs 
prices were fixed; and

(c)* Name of the bulk drugs manu­
factured by the foreign firms, prices 
fixed/approved basis on which fixed 
or approved, name of intermediates 
from which manufactured, c.i.f. price 
of the imported intermediates/rsw 
materials and c.i.f. price of the bulk 
drugs from the cheapest sources pro­
duced during the last three years by 
foreing firms having more than 26 
per '’ent equity participation?

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND FERTILI­
ZERS/ (SHRI JANESHWAR 
MISHRA): (a) to (c). Information
to the extent available will be •col­
lected and laid on the Table of the 
House.
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